IN THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI
0O.A. No. 804 of 2022

IN THE MATTER OF:

In re: News item published in the The Indian Express, dated 01.11.2022 titled “Delhi: 2 dead in

factory fire in Delhi’s Narela.

INDEX
SI. No. Particulars Page Nos.
L. Report in compliance to the notice dated 02.11.2022 issued by
Hon’ble NGT-PB in suo moto matter In re: News item published in
the The Indian Express, dated 01.11.2022 titled “Delhi: 2 dead in
factory fire in Delhi’s Narela.
2 Annexure-I: Copy of notice dated 02.11.2022 issued by Hon’ble
NGT-PB.
3. Annexure-II: Copy of letter dated 07.11.2022 sent by CPCB to
DPCC requesting to investigate the matter and provide Action Taken
Report.
4. Annexure-III: Copy of Report of the investigation.
—
(S.K. Gupta)
Scientist-E
Place: Delhi Central Pollution Control Board
Date: 14.11.2022 Parivesh Bhawan, East Arjun Nagar

Delhi- 110032



Report w.r.t Notice issued by Hon’ble NGT in Suo Moto matter - OA No. 804/2022 on
02.11.2022 In re: “Delhi: 2 dead in factory fire in Delhi’s Narela”, published in The
Indian Express dated 01.11.2022.

As per news published in The Indian Express dated 01st November, 2022, a major fire broke
out on 01.11.2022 (Tuesday) in a footwear factory at E-909, Narela Industrial Area, Delhi-
110040, around 9.30 am which was doused around 3.30 pm. It was also published that two
people died and 18 people were injured working in the factory.

Taking Suo-Moto cognizance of the news, Hon’ble NGT issued notice and directed as
follows:

“Take notice that OA No. 804/2022 Titled “Delhi: 2 dead in factory fire in Delhi’s Narela”,
will be listed before the Hon’ble Tribunal at Faridkot House, Copernicus Marg, new Delhi-
110001 on 15th November, 2022 through Physical Hearing (with Hybrid Option), when you
may appear before the Hon’ble Tribunal either in person or by a pleaded duly instructed,
with your response”.

The matter is listed for hearing before Hon’ble Tribunal on 15.11.2022.
A copy of the Hon’ble NGT order dated 02.11.2022 is annexed as Annexure-1.

In compliance to the aforesaid order of Hon’ble NGT, CPCB vide letter dated 07.11.2022
requested Delhi Pollution Control Committee (DPCC) to investigate the matter and provide
Action Taken Report. A copy of the letter is annexed as Annexure-I1. Accordingly, the
site/unit was investigated by the representatives of DPCC, District Administration, Police
Administration, Fire Department and National Disaster Response Force team, officials from
Delhi State Industrial and Infrastructure Development Corporation Ltd, to know the facts of
the matter. Report of the investigation is annexed as Annexure-111.

Following observations of the aforesaid Joint inspection team are as below:

i. As per DPCC records, there are two units namely; i) M/s Bala Sundari Industries, and ii)
M/s Sandeep Plastic operating at Plot No. 909, Block-E, Narela Industrial Area, Delhi,
engaged in the manufacturing of Plastic Dana & printing of straps and manufacturing of
footwear, PVC granules & printing on footwear, respectively.

The Consent to Operate (CTO) to M/s Bala Sundari Industries is kept pending by DPCC due
to generation of hazardous waste from printing activities as per Hon'ble NGT order dated
20.03. 2020. In case of M/s Sandeep Plastic, CTO was granted on 19.05.2020 with validity
upto 12.11.2024.

ii. On the day of the incident, the fire broke out due to overheating of Agro Drum/cylinder
used for manufacturing of PVC footwear, as told by eyewitnesses at the site. According to
local reports, on the first floor, the cylinder explosion was of such a scale that a man standing
in front of the cylinder was thrown out of window grill of the building on the outside
road/street.

iii. The incident took place due to the negligence of untrained or unskilled workers and
labours inside the premises and also due to the negligence of the owner of the factory.



iv. Around 20 persons were evacuated from the premises on the day of the incident. Out of
which, 2 person died on the spot, 7-8 had major medical emergencies and rest had minor
medical emergencies and were shifted to hospitals.

**k*



Annexure-|

By Email/Post

NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
FARIDKOT HOUSE, COPERNICUS MARG
NEW DELHI- 110001

Date: - 02.11.2022

To,
1. Member Secretary, Central Pollution Control Board,
(011-22303655, mscb.cpecb@nic.in )
2. Member Secretary, Delhi Pollution Control Committee,
(011-47441576, ssenv(@delhi.gov.in, msdpcc@nic.in )
3. Director, Directorate of Industrial Safety & Health, Delhi,
(011-23973965, ciflab.delhi@nic.in )
4. District Collector/Magistrate, North Delhi,
(011-27203048, denorth@nic.in )
5. Balaji Footwear Through Mr. Sahil Garg Owner,
12046, DSIDCA, Narela, Delhi-110040
Subject: -  Notice of hearing in Suo Motu matter In re: News item published in The Indian

Express, dated 01.11.2022 entitled “Delhi : 2 dead in factory fire in Delhi’s

Narela”.
NOTICE

Take notice that OA No. 804 /2022 (Copy enclosed) Titled Delhi : 2 dead in factory fire
in Delhi’s Narela” will be listed before the Hon’ble Tribunal at Faridkot House, Copernicus
Marg, New Delhi- 110001 on 15™ November, 2022 through Physical Hearing (With Hybrid
Option), when you may appear before the Hon’ble Tribunal either in person or by a pleader duly

instructed, with your response.

Take further notice that in default of your appearance on the date above mentioned, the

said Application will be heard and determined in your absence.
Given under my hand and the seal of this Tribunal, on this 2™ November, 2022.

Note: (For Orders. Cause Lists & other information, please visit our website www.greentribunal.cov.in)
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RY OF ENVIRONMENT, FOREST & C

Most Urgent
NGT Matter

CM-13011/182/2022-LAW-HO-CPCB-HO LR~ ) November 07, 2022

To

The Member Secretary

Delhi Pollution Control Committee
4th & 5th Floor, ISBT Building,
Kashmere Gate, Delhi - 110006

Sub: Information regarding Suo Motu matter in re: News item published in The
Indian Express, dated 01.11.2022 entitled “Delhi: 2 dead in factory fire in

Delhi’s Narela”.

Sir,

This has reference to the Notice dated 02.11.2022 issued by Hon’ble NGT in
OA No. 804/ 2022 (copy enclosed for kind reference) in the above mentioned subject

matter.

In view of the above, it is requested to investigate the matter and provide the
detailed information along with Action taken report on or before 10.11.2022 to this
Office for filing the report/ response before Hon’ble NGT. The matter is listed for

hearing on 15.11.2022.

Encl: as above

Y(ﬁurs faithfully

(S.K. Gupta)
Addl. Director & Div. Head, IPC-V

Qe




INSEPCTION FINDINGS OF FIRE INCIDENT OCCURRED AT E-909, NARELA

INDSUTRIAL AREA ON 01.11.2022

DATE: 01.11.2022

{A) A major fire broke out on Date 01.11.2022 (Tuesday) in factory at £-909, Narela Industrial
Area, Delhi-110040, around 9.30 am which was doused around 3.30 pm. The site was inspected
by the undersigned on 01.11.2022 at around 12.00 PM and following observations were made

during inspection:

1) Fire burst out of overheating of Agro Drum/cylinder used for manufacturing of PVC
footwears as reported by the eye witness present at site.

2) On first floor, Cylinder was blast at such a scale that a man standing in front of cylinder had
thrown out of window grill of building to outside road as reported by locals.

3) This incident happened due to negligence of untrained or unskilled workers and labours
inside the premises and also negligence of owner of the factory.

(B) Status of Consent as per DPCC records:

As per DPCC records, there are two units operating at this address of £-909, Narela Industrial
Area, Delhi-110040. Details of both the units are as follows:
Name & Address of Activity

S.No.

Causalities:

Unit

M/s Bala  Sundari
Industries

Plot No.-909, Block-E,
DSIDC, Narela

Industrial Area, Delhi
- 110040

M/s Sandeep Plastic,
Plot No.-909, Block-E,
DSIIDC, Narela
Industrial Area, Delhi

'—110040.

Manufacturing of

plastic Dana and
printing of straps.

Manufacturing of
footwear and PVC
granules and printing
on footwear.

Consent status

Pending due to
activity of printing
which is hazardous
waste generation as
per Hon’ble NGT
orders dated

~20.03.2020.

Consent granted on
19.05.2020 & valid
from 13.11.2019 to
12.11.2024.

Around 20 persons were evacuated from the premises. Out of which 2 person died on spot,
7-8 having major medical emergencies and rest were having minor Medical emergencies and

shifted to hospitals.

Officials visited:

SDM Narela and his officials, Delhi police Officials, NDRF team, Firefighting teams,DSIIDC,

DPCC, etc.

Kamal Gaurav

Junior Environmental Engineer (JEE)

cMC-v
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DELHI FIRE SERVICE

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF

DELHI
New Dethi-110001

Fire Report Details

Fire Report Number :

Operational Jurisdiction of Fire Station

Information Received From-

Name of The Caller
Phone No. of the Caller
Full Address of incident Place:

Date of Receipt of Call -

Time of Receipt of Call

Time of Departure From Fire Station
Approximate Distance From Fire Station
Time of Arrival at Fire Scene:

Nature of Call

Date of Leaving From Fire Scene:

Time of Leaving From Fire Scene:
Type of Occupancy:

Category of Fire:

Type of Building:

Details of Affected Area:

Disclaimer:

Current Date: Wednesday, November 9, 2022
221131671

Bhor Garh
Public

MR. SAHIL
9311008756

Foolwear Factory, £-909, Narela Industrial
Area, Near J.P Dharam Kanta. Delhi.

Tuesday, November 1, 2022
9 Hrs : 35 Min

9 Hrs : 36 Min

2 Kilometers

9 Hrs : 40 Min

Fire

11112022

20 Hrs : 19 Min
Industrial

Maked

Low Rise

Fire was in a footwear manufacturing factory on
st fioor resulting 20 persons sustained burn
injuries, 8 were removed to RML Hospital and
10 were removed to Safdarjung Hospital by
CATS Ambulance and PCR, and two persons
were declared brought dead by MO on duty.
Building comprised of basement, ground plus

two floors. Charge handed over to Inspector
Girish Chand from PS Bhorgarh.

Divisional Officer
Delhi Fire Service

This is a computer generaled report. Neither department nor its associates, information providers or content
providers warrant or guarantee the timeliness, sequence, accuracy or completeness of this information,




FIRST INFORMATION REPORT
(Under Section 154 Cr P Cl)

(U7 154 23 oty aRRar & aga )

01/1112022

District (Fan ONTERNORTH p g (M) NAPELA Yoar(Ad) 2022 FIR ND('J}],Y?‘H.) 0837 Date
DELH INDUSTRIAL - ‘
AREA
?2 Ac 4
cUsainixany Section{s)(a771(Q)):
CInn 287337304134
3. Occurrence of Offence (#umu H1 w1241). 2
5 - " ‘
(a) Day(feay; TUESDAY Date From(feim @) 01/11/2022 Date To{fem® T&H): 01111720 :
Time Period (gnz aaif): Time From (853 8):  09.30 hrs Time To (§RZ @F): o930 M h
v . . n 49 hrs
(blinformation received at P.S.(a3y Sigt Y= wig &3 Date(fmim): 0111172022 Time { 7 2022 17 49
(c}General Diary Reference ({rsrrrrasn ) Entry No.(vfaf2 ®.): 063A Date/Time(feATH/aH 7): 0111
4. Type of Information (§a1 &1 UFR):  Wrilten
5

- Place of Occurrence (97511794 )
(a) Direction and Distance from P.S (zu71 & gf &v fam). EAST 01 Kmis) Beat No(f1z &) 7 09
(b) Address(uan) 2ND FLOOR, FACTORY NGO E-408 DSIDC NARELA DELHI
{c) In case, Outside the limit of the Police Station (72 w1 dbm ¥ argi g )
Name of P.S(TTT &1 -1TA): District{Fa):
6 Complainant/ Informant (Rraraawalmaaal ):
(a)Name(7T): KRISHAN DLV (S/0) SHMAHESH DAS
(b)Date/Year of Birth (57 faf rad): 19y Nationahty (7rfraqn): INDIA
(c)Passport No. (T2 §.): Date of Issue (918 as &t fafa )y Place of Issue (ST &7 & €aT4):
(d)Occupation (FaAMA): LABOURER

(e) Address(TaT): BALWAN KA MAKAAN VILLAGE SHAHPUR GARHI, DELHI, NARELA INDUSTRIAL AREA,
OUTER NORTH, DELH!, INDIA, 7439460325,

7. Detalls of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessary)(#ra) wfre /31 7me 3(&@;5 ®1
¥ qr faae afga ata )

Reason for delay in reporting by the complainantfinformant (et | e T Rt 20 A of ey & o).

NO DELAY

T i 3 i atie separate sheet if necessar )
ties s!olenlmvoived (dﬁach sepdraie h y):

n‘c”lars of the pi aper

S. Partt

si.No. (®.8.) property Type(Description)

property stolen (@Y g% @t &1 A gy |
ju.D. Case No., if any (qeg witar fave ! 3.8 e a, o A ) )

Est. Value(Rs )(gzg ¥y
10.Total vatue of

41.Inquest Repert



FLR. Contents (aftach separate sheet, it required){Uam {00 Dy a5 )
tatement of Krishan D(j\! .Si‘(\ ?)?l Méjhﬂf:hf?agg R/o Balwan Ka Makaan Village Shahpur? Gaff?i Delhi
ge 25 Years Mob No 7439460325 =21 fiom fa5 &y TR 177 o) vz 7y ¢ 3 0T BT Rl
v ane ot g Fen vt fagie an vend Bawdi ¢ 5, actory No | 00 (‘D.’s}l(.}f, Narela, Detht#
sbour T FH el ¢ AT if‘}'ﬂ‘v}f 0171172022 ) iy T 00 AM 17 f1e tory 5 Duty 3T AT Am A
sctory 1 3% o Labour 3 e o T I g 3 ate, A iy o 10 /\'M' a7 F actory H 2nd 10,07 vm Sonu
7 &1 Labour 3 PU Line T 0elis @) &1 #33 & fag me g *{é.rm g 8§ AT E ,
313‘ Factory 7 am & g S35 Yot 3 AN 4&\%1 —_—— fﬂ?“ ; ;‘;,M(,r bt Sl elrrad O 7] ATT T e 3T
PEEAR R F actory. & AT ’L,’abmn'v IR R TR o TR e A:mhyula e T TITET 5T S,RUC Ho’;ﬁ;ttﬁ
arela Delhr A sl @ 3% a1e, DG 15-20 Labour it 1fy g9 Factory &1 a1 & b Hospital 5 71 €51
sctory # 1 PU Line B R A 26 613 & w1 2 ot 25 ey it b ey ot a7 A0 1A @
ST ans To g @ A < v Ao g are) 20 aven 3 A var w8 am Factory ATHE 3 ZHET arg]
raca B & FRETE @ ] B s s i s frar ag B S B LT Knshan Dev Attested
31 Vikas No 276'OND Dt 01/11/22 PS NIA Delhi sfimr Duty officer aTga st @rd 7 FeEes 27 7
= ASI T DD No. 23-A Wie U2 57 ASI 571 HC Narender No. 2211/OND @ral 61T Factory Nf) =
9. DSHDC. Narela, Delhi WgaIT S7gi W factory % 2nd Floor a7 3 7l g8 2t @ dyt ¢ Fire Tender. CAT
“bulance. Beat Staff and Senior Officer ¥ Ae, & S i | AT e T g 5 erel F* g ?3?7
i Injury &1 SRHC Hospital, Narela, Delhi 5t = g & Hier 8 2 g2+ &1 @ Fire Brigace 2
T1 1 <81 § S HC Bhupender No. 2141/OND @) e &7 et & fa gieae 77 ASH T HC Narencer
> 2211/OND SRHC hospital, Narela, Delhi ugd Sigf 0% MLC No. 5851/22 of Sonu Thakur Slo
ieshwar Thakur Age 30 Years, MLC No. 5857/22 of Unknown Sfo Unkwon Age 25 Years &i Dr &
3rought Dead ST fvar & <1 HiwT W Harsh Van DL1LK 2034 with Driver HC Krishan No. 1811/OND
SRHC Hospital, Narela. Delhi getrar mmar @ T Dead Body & gifed &< HC Narender No.
11/OND & 7T Harsh Van & BJRM Hospital, Jahangir Puri, Delni & 995/ Pre serve ®aTal 141 S
_C No. 5834/22 of Kishan Dev S/o Mahesh Das Age 25 Years , MLC No. 5835/22 of Pintu S/o
upender Ray Age 22 Years, MLC No. 5837/22 of Sintu S/o Ganga Dhar Age 20 Years. MLC No.
38/22 of Atul S/o Durg Pal Age 21 Years, MLC No. 5839/22 of Sameer S/o Aslam Age 17 Years.
.C No. 5840722 of Pinku Sfo Sarkash Age 21 Years, MLC No. 5841/22 of Sanjay s/o Anandi Thakur
€ 28 Years, MLC No. 5843/22 of Mewa Lal S/o Mangli Prasad Age 28 Years, MLC No. 5844/22 of
10d Sio Teni Age 30 Years. MLC No. 5845/22 of Monu Yadav S/o Durga Prasad Age 22 Years. MLC
.. 5846722 of Chander Shekhar S/o Shinaka Age 58 Years, MLC No. 5848/22 of Kali Charan Sio
lu Ranii Age 26 Years, MLC No. 5840/22 of Purmod S/u Tilak Dhan Age 19 Yeare, ML C Nn 833235
Pukar S/o Girja Yadav Age 22 Years, MLC No. 5853/22 of Purn S/o Jagdish Age 20 Yea:rs MLC' :

. A, No.
54/22 of Rakesh S/o Sunder Lal Age 25 Years, MLC No. 5855/22 of Suraj S/o Munan Age 18 Year
.C No. 5856/22 of Arvind S/o Ram Chander Age 37 Years All above residence of Fact S ears
3, DSHDC, Narela, delhi T2 3 gar el st @l 61 MLC ™ Dr anga 3 a/H/0 . ctory No. E«‘
11 accident AT GEATAT & & Nature of Injury O/R g0 TR § @ MLC No ‘38?4,f:§lt.ry D}’ Industrial
, Mahesh Das Age 25 Years @) Fit for Slatement G820 ORI 21 & afy; ‘H‘iﬂ\M\L :‘5 O Rishan Dev
Statement TgER TTATAT & & 1 ASI 1 Injured Kishan Dev Sfo Mahesh Pas IWY & WEDr diga 3 Unfit
a1 <z gt e & AT W T & o0 ) &3 e s e foy ST <A FTRY R
747 Factory &1 Search &S T8 asit Factory W a-a a1d catey g il‘ﬁzn\ . ;{‘FWTZ?T aF Ire Brigade w7
D @1 gerran 1T uig Factory & 3T AT & HIU] 3l i s saney Wi {3 U Mobile Crime Team/
S5t o1 g1 At HC Bhupender No. 2141/0ND &Y Wy 4y RHRT ?T\’TT} 1< B Pt 5y Inspection
e Team @ FSL Team I /BT UL AR Inspection i A g T AS W Ble M :
&, gl @ @ PCR c%all ¥ a;m; Lt}!s ;5;;337/304/34 IPC a1 g1fey bé%ﬁz AT 32y

o Duty Officer & case Register TEH ST SH it

7 e 191 Duty 2 O ST et Inspy T T

rpTe 1 3T AT




Distite  OUTERNORTH.GE ~ P (ate

.

Yo [RIE RN

HIgsl & gala dl 9128 Date and time of ocurrence  Dated 0171172027 at anout 09 30 AM Place of

Occurrence:- 2nd Floor. Factory No E-909. DSHDC. Narela Deltn Tehri produced on - Dated

01/11/2022 at 545 PM Sd english ASI Vikas No 27610ND) PIs No 26061461 PS Narela Indl Area.

Delhi Hyferw ardendl @@ 13RS article HindvEnglish wiitien by A1 Vikas NO 276/OND ¥ &7 27T A
oo ﬁ;‘?“ WA g AR Article Merd uz i 5100 A ippet V15 2871337/30473 IPC #1 c
Computer & CCTNS Operator ¥ 71 Computer 1t Foed gt s 7 A FIR Computerized Copy

by order SHO further mvestigation Insp Girish Chander ATO PS NIA No D-1953% Far fan ﬂ'g' o

«~ - aiaut
{1 Sdardl anve § & FIR Copy @ 3rva et erenars o & g A1 fRe7 7 TTEA TS gim

13.Action Taken Since the above information 1eveals commission of offence(s) uls as mentioned at Item No 2

(@t ardadl R St N8 R war e @ Re v man anou we 6,28 gee oo & ara &)

{i}Registered the case and took up the investigation: OR (7T}
(mﬁﬁwﬂmwma%%ﬁmmm;;
(i} Directed (Name of the 1.0.)(WTe Attt @1 i ): GIRISH  CHANDRA Rank (9Z):
| (INSPECTOR,
No{&.): 6340038 to take up the investigation (& w19 37T g 7 A3 & farg P foam 7T ) OR(ET
{i}Refused investigation due to(I1a & farq): OR (% Frew &1 {51 %)
{iv}) Transferred to P.S{name){«T1): District{ )

on point of jurisdiction (Y TR % &1ew geatatia)

F_1R read over to the complainant/informant,admitted to be correctly recorded and a copy given to the complainantiniormant,

freem‘cosz:mimﬁmaﬁﬁmwmw,@aﬁf@%mﬂsﬁ?@ﬁtﬁﬁgﬁﬁmﬁ%ﬁéﬂfr):

R.O.AC(3F.ALELY:

14 Signature / Thumb impression Signature of Officer
of the Complainant / informant:
2 Al gaTEmal & geagr / S W ) Name(31a): KRISHAN- KUMAR

Rank (T€): SI (SUB-INSPECTOR)
No(&.): 28851014

15.Dateand T ime of despatch to the court:
(arevea  dwm & fgara ahd waa).



T DELHI POLLUTION CONTROL COMMITTEE

~ (Government of N.C.T. of Delhi)
g",} 4th & 5th Floor, ISBT Building Kashmere Gate, Delhi 110006

CONSENT ORDER

Certificate No. :G-13491

Name of the unit . SANDEEP PLASTIC

Address . PLOT NO E-909 DSIIDC INDUSTRIAL
COMPLEX NARELA 110040, Narcla
Industrial Area, Delhi - 110040

Consent Order No : DPCC/CMC/2019/2751553

Date of issue : 19/05:2020 _
Product/Activity : Printing without Trade Effluent Discharge
Manufacturing Activities : MANUFACTURING OF FOOTWEAR

AND PVC GRANULES AND PRINTING
ON FOOTWEAR

Category Name : [ORANGE, GREEN]

his Consent to Operate is hereby granted under section 21 of the Air (Prevention & Control of Pollution)
ct. 1981 and under section 25726 of the Water (Prevention & Control of Pollution) Act, 1974 under
'RANGE Category.This consent is subjected to terms and conditions specified overleaf. This is being
sued with reference to your application id 2751553 valid from 13/1 1/2019 to 12/11/2024.

Digitally signed by
SATEN DER SATENDER KUMAR

Date. 20200519
KU MAR 12:09:51 +05'30°

Senior Environmental Engineer

10



S
Application Ne: 6639109
DATE : 07/10/2021

dpcc RECEIVED BY : pre(

—_—
‘.&:} DELHI POLLUTION CONTROL COMMITTEE
4th Floor, ISBT Building Kashmere Gate, Delhi 110006

Common Application for Consent
Under Water(Prevention and Control of Pollution)Act, 1974 and Under Air
(Prevention and Control of Pollution)Act, 1981, as amended

ORANGE

From

BALA SUNDARI INDUSTRIES

PLOT NO-909 BLOCK-L DSIIDC NARELA INDUSTRIAL AREA DELHI-110040
Tao.

The Member Secretary.
Delhi Pollution Control Committee,
4th Floor, ISBT Building Kashmere Gate, Delhi 1 10006.

Sir Madam,
|'We hereby apply for™

(iy Consentto establish of consent under section 25 & 26 of the Water (Prevention and Control of Pollution)

Act 1974 as amended.

(ii) Consent 1o establish of consent under section 21 of the Air{Prevention and Control of Pollution) Act, 1981 as

amended.

PART A: GENERAL

ANSHUL GARG

1. Name
Designation PROPRIETOR
Office Address . SARASWATI VIHAR.C-272 WEST
ENCLAVE PITAMPURA SARASWATI
VIHAR NORTH WES DELHLNORTH
WEST
HYYOR28750

Telephone/Fax and
f-mail Address of the applicant anshulgarg2046@ gmail.com
Bank Namc

Bank Address

Account Number

[FSC Code

GSTN Number

11
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ta) Name and address of the Industrial
Unit/Project/Premises for which the

application is made.(with telephone No.and
¢-mail)

(b) Manufacturing activity

(c) Status of the unit

(d) Name and address of the premises owner
(with telephone and fax number)

(¢) Name & Designation of the person
authorized to sign this application form(The
(mgmal authorization except in case)

() Latitude/longgitude of the premises of
the unit

Names, residence address with telephone
and fax number of Managing

Director/Managing Partner and officer
responsible for matters connected with
pollution control.
1f registered as a small-scale industrial
unit.give Number and Date of registraion.
Gross capital investment (in Rs.) of the unit
without depriciation till date of application
(cost of building, land, plant and
machinery)(To be supported by an Affidavit
and: Certificate form a Charted Accountant.
For proposed unit(s), give estimated figure).

(a) Location of the Unit.

{b) If situated in industrial Area, details of
CETP Socicty membership thereof.

(c) Whether total effluent / sewage from the

unit is discharged into conveyance system
leading to CETP

(d) Whether a copy of certificate for
connection for discharge of total effluent /
sewage into conveyance system is enclosed.

{a) Total plot area of unit(in sq. meter).
{b) Built-up area of the unit (in sq. meter)

{¢) Sanction Power Load (in KW) (Details

of electric meter number and name of the
person be indicated

(1) Electric Meter Number
(i1) Name of the Person
(d) Date of Possession of the land
(¢) Date of Commissioning of Construction

(f) Date of completion / proposed date of
Completion of construction.

(g) Status of Environment Clearance, under
EIA notification(if applicable)

Date of Commencement of Production.

(a) Number of workers

(b) Number of employees ( including
workers and office staft)

BALA SUNDARIINDUSTRIES ~ \ k
PLOT NO-909 BLOCK-E DSIIDC W
NARELA INDUSTRIAL AREA DE i«mi S
110040.Delhi \ e
91-9990828756 ,,

PLASTIC DANA | PRINTING OF ;@K T Qv
STRAPS ‘

£y
Owned Premises

ANSHUL GARG,C-272 WEST ENCLAVE
PITAMPURA SARASWATI VIHAR \
NORTH WES DELHILDELHI \

ANSHUL GARG.PROPRIETOR

28..77.

ANSHUL GARG,(C-272 WEST ENCLAVE
PITAMPURA SARASWATI VIHAR
NORTH WES DELHI,DELHI

N/A

30.0

Narela Industrial Area
,Not Attached

Yes

Not Attached

150
150

26

60027372899
SANDEEP PLASTIC
07/10/2021
07/10/2021
07/1072021

No

07/10/2021
6
6




=
*

0.

1.

12.

\~
1/month or numbers/month

List of products manufactured in 10n¢s/ month, K
KProd;ut Il Quantit}' Unit
STIC DANA 115 Metric
\’1 PLA 1 Tonnes/Month
| STRAPS M Metric
Tonnes/Month

} |
|

-products manufactured tones/month, K I/month or numbers/month.

List of by

'Byproduct | Quantity 11 Unit

List of raw materials and process chemicals with annual consumption

Maximum Installed
Production

20

| Maximum Installed
Production Capya,ci’tﬂywj

corresponding to above stated

production figures. 10 tones/month or kl/month or numbers/month.
‘Raw Materials Name |Quantity o qUmit
PLASTIC SCRAP 20 Metric Tonnes/Month

Description of process of manutacture for cach of the products(showing input,output qua

solid.liquid and gaseous wastes.if any from each unit process)
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Capacity

lity and quantity of




Flow of manufacturing process
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PROCESS FLOW CHART OF PLASTIC

DANA

raw material ( i.e. plastic scrap)

* &

MIXING & GRINDING

* %

MIXTURE PUT IN TO

* %

-XIRUDER

e e

* &

COOLING

CUTTING

sk
* %

)LASTIC DANA ARE READY

* %k

* &

’ACKING

* K

% %

ISPATCH

Description of MANUIACIULINE Procesy

TSGK

FOR PLASTIC DANA:-the raw mater; \
(plastic scrap) will be purcha‘sed‘frgma{l :
' market. Then the raw material will be g,
After that it is put into the mixture. Then
will put in the extruder. When the mixtur
melt by the heater and wire will drawn o
from the extruder. This wireé passes
through a small tank of water for cooling
and then cut in to small pieces. The
PLASTIC DANA will be ready for packin

dispatch.

|
é
|
§
|
|
|
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PROCESS FLOW CHAT | FOR PRINTING OF STRAPS:-the bana t>
| put into Horizontal Machine. The straps. ,
' Will be ready. Then printing on the straps
g DANA ' will be done manually.

| OF (STRAPS)

dek

PUT lNTO HORIZONTAL MACHINE

\
1
? STRAPS READY |

Je &

| ' PRINTING ON THE STRAPS

*x

READY |

Part - B Waste Water Aspects

13, Water consumption for different uses (litres/day)

(a) Domestic purpose : 150
(b) Industrial cooling or boiling feeds : 0
(¢) Processing whereby water gets : 0

polluted and the pollutants are casily
bio-degradable.

(d) Processing whereby water gets : 0
polluted and the polluted and the

pollutants are not easily bio-degradable
and are toxic.

(e) Others such as agriculture, : 0
Gardening etc. (specify)

14.  Source of water supply
(a) Municipal Authority

(details of water meter and name of the
Person be indicated)

150 Litres/Day

(b) Ground Water
(detqi]s of CGWA/DIB/DC
permission/registration)

0 Litres/Day

(¢) Other Source Of Water 0 Litres/Day

5. Quantity of waste water (effluent) generated

(i) Domestic 100
(ii) Industrial/Trade Effluent

{(a) Process
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(b) Washings 0 d
(¢) Cooling Water Blowdown 0
(d) Boiler Blowdown 0
(¢) DM Plant/Softening Plant washings - 0
(f) Other : 0
Total Industries/Trade Effluent : 0
(litres/day):

ive : si iti f treatment units). A
t of trade effluent (Give : sizes/capacities o 1t L _
:cr:\ewfa?;ttirceggng?gm of the treatment( scheme with inlet/outlet characteristics of each unit

opetation/process is to be provided. Include details of residue management systems (ETP
sludges)

Type of treatment Plant for trade effluent %D,csign Capacity

Oil & Grease Trap o 0

7. Mode of disposal of treated effluents, with Respective quantity. Litres/Day

(1) Into public sewer/open drain/land for - 100
irrigation/inland surface water.

(1) Quantitiy of treated effluent : 0
Reused Recycled,(litres/day). Details of

reuse / recycle in cooling / flushing /

gardening / manufacturing

(ii1) Provide a location map of disposal
arrangement clearly indicating the
outlet(s) for sampling

to be enclosed

18.  (a) Quality of Untreated/treated effluent (Specify pH, SS BOD and specific pollutant relevant to
the industry. Refer Schedule-I for industry specific standards and Schedule-VI for General effluent
standards of Environment Protection

(b) Enclose a copy of the latest Report of Analysis from the laboratory approved by Delhi
Pollution Control Committee. For proposed unit furnish expected characterstics of the
Untreated/treated cffluent.

Part- C Air Emission Aspects

19 Details of Stack (Process & Fuel Stacks)

(a) Stack number(s)

(b) Attached to

(¢) Capacity

(d) Fuel Type

(e) Fuel Quantity (Kg/hr or lit/hr)
(f) Material of construction

(g) Shape ( round/rectangular)
(h) Height.m(above ground level)
(1) Heightm(above roof level)

(J) Sampling facility provided
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(k) Diameter/size, in meters
(1) Gas quantity, Nm/hr,
(m) Gas temprature, C

(n) Exit gas veloceity. m/sece.
(o) Control equipment

Details of D.G. Set(s)

Capacity Stack Stack Manufactur Acoustic Noise ‘Noise Level
(in KVA) Height Height 'ing date enclosure  Monitoring within the
above ‘above roof installed report limit
Ground of the submitted
Level (in building
meters) where D.G. |
Set
installed (in
| meters)

Quantity of treated flue gas emmissions and process emissions(Enclose a copy of the
latest + report of analysis form the approved labaoratory by Delhi Pollution Control
Committee. For proposed units furnish the expected characterstics of the emission).

Part - D Hazardous Waste Aspects

7

(a) Whether the unit is generating : No
hazardous waste as defined in the

Hazardous Waste (Management and

Handling) Rules, 1989.as amended.

(b) If Yes, Select type of hazardous ; [
waste generated '

(c) Whether authorization granted. if : . N/A
yes, indicate the authorization no. and

date

Quantity of hazardous waste generated (kg/day) or (MT/month).

Category Types | Unit Quantity of Waste
Generated

I/We further declare that the information furnished above is correct to the best of my/our
knowledge.

I/We hereby submit that in case of any change from what is stated in this application in
respect of raw materials, products, process of manufacturing and treatment and/or
disposal of effluent,emmissions / hazardous waste etc. in quality and quantity; a fresh
application for Consent / Authorization is granted, no change shall be made.

I/We undertake to furnish any other information with one month of its being called by the
committee.

I/We agree to submit to the Committee an application for renewal of consent/authorization
in two months in advance before the date of the expiry of the consent/Authorization
validity period.

I/:Ne hereby declare that the provision of Master Plan of Delhi shall not be violated at any
stage.
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